
File Na. l0/03/2019-NCLT
WWI-v17 fifi mimi/ NATIDNAL COMPANV LAW TRIBUVAL

w .7 m7:w a mm mam—a.
6“ Hum. Block}.

CGU Complex. Ludlii Road,
fi' m/New Damn 1101103

EW/ Dated 22'“ November2019

ORDER
There dull h: Special Bench al Mumbxi o 5.12.2010 & 6.12 2019 to amend the malieis

lislcd hclore Shn M K Sh'imul, Membei (Judi al) IxL‘Ll Mumbai and blu’i Chandra Blian
Singh. Member (Tulmlcall. The Special Bench shall comprise of:

11 «”11 at N( T Mumhai
Shn M K. Shrenwt. Meinbei (Judicial)

The Cmmiiullmi arisencn as per seclion 41a (3) ofilic Companies Am. 2013.
11115 n n. mudil'icahon nr ()ydc‘r of CVen number daled 25.7.2010 for 5.12.2010 &

(‘1: 2011mm;
T111: is<iic< wlih [he appmx Al 01 Hon‘bls Picsidciii. NCLT.

(Shi n nirwa}
Registrar. Nam

Telephone: 24353451
Capy (O:-

1, Rs in Hon'blc President.Mnonni Company Law Tribunal. New Delhi.
”011111: Mcmbcis. haiionzil Company Law Tnhuiml

3 0mm; of \laiional Fumpaii) law Tn'bunal. Principal Bench. New Delhi/Kolkaia Mumbai’
Chennai AliineduhadJAllahabudBengaluru Chandigarh an“ ahaii IIyderabad/ Jaipur’CutIack/
Kochi Amaravaii

4 is in Joint Secreur). (Sh G) uncshwnr Kumai Singh)Minisiry of Corpus“ Afi'alrs. New
DCllH

5 NCLT \Acb siic mine Board.
6. Hit 1.1.1.1111: ul'Clwrieied Accoumamsoflndin 110. New Dclhi.
7. The lthiliite ofCompan) Sccmlnries ol’lndiiii ICSL Hausa 22, lnsmuiinnal Area. LOdl’U

Road. \Iew mini 7 110003.
8. Th: lmmuk DfCOS'. Accolmtams oflndlai CVIA Bhawani 3 lnstitulioml Arm. Ladhl Road.

NC“ DCll'Hrl 1000;
9, Corporate Law AdViscr. 1531 Hasani Fiiclme, Pulnm RuiuL New Dellllrl [0057
1a Taxmm Allied 59 11w“ Romk Rm. Delhi.
11. 1113 All India 11mm. 1m 1.111.311),‘13’131ock.1)e111i11ign Coun. New» Delhi.
12. Bar Council. New DelhiJMumhaL


